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12 hrs.
RE: NON-OFFICIAL BUSINESS

Mr. Speaker: About the non-
official business, I have just to state
hat it would b more convenient for
the Prime Minister if the second
resolution is taken up first—Shri Hem
Barua’s resolution. So, I will take up
that at 4 30. First, that resolution will
be taken up.

12.01 hrs.
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NOTICE
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12.02 hrs,
PAPERS LAID ON THE TABLE

STATEMENT OF CASES IN WHICH LOWEST
TENDERS HAVE NOT BEEN ACCEPTED
The Minister of Supply in the

Ministry of Economic and Defence

Coordination (Shri Hathi): Sir, I beg

to lay on the Table a statement of

cases in which  the lowest tenders
have not been accepted by the India

Store Department, London and the

India Supply Mission, Washington,

during the half-year ending the 31st

December, 1962. [Placed in Library,

See No. LT-1045/63.]

NOTIFICATION  UNDER  DELIMITATION
CoMMISSION AcCT

The Deputy Minister in the Minis-
try of Law (Shri Bibudhendra Misra):
Sir, I beg to lay on the Table under
sub-section (3) of section 10 of the
Delimitation Commission Act, 1962 a
copy of Order No. 1 of the Delimita-
tion Commission published in Notifi-
cation No. S. O. 874 dated the 21st
March, 1963 determining the number
of seats in Lok Sabha to be allocated
to various States. [Placed in Library,
see No. LT-1046/63.]



